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You should know what we have de-
cided. We have to discuss the subject
but later on.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcuita South): The other
day, Prof K. K. Tewary raised the
c gestion of elections in West Bengal.
It hae appeareq in the press that you
have given him an assurance that this
woulq he discussed. My quesiion is:
under whai rule you have given him
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SHRI SATYASADHAN CHAKRA-
BORTY . If has apbeared in {he press.

sy wETEW: ¥y feov-§ a% faw-
T v PR AT

PROF, K. II. TEWALRY. You have
assured me..... (Interruptions)

MR. SPEAKER: What I have assur-
ed you ig thal we are going to have a
debate on electoral reforms as well as
on defections and in that everything
will be covered. That is what.I have
assured you.

(Interruptions)*

MR. SPEAKER: Not allowed. I
have alloweq Mr. Jativa.

JULY 13, 1982

Papers Laid 576.

MR. SPEAKER. This is a State sub-
ject. Not allowed.

SHRI M. M LAWRENCE (Idukki):
We have given a calling attention mo-
tion regarding the language policy
which is being pursued by the Karna-
taka Government. . ..

MR. SPEAKER: This is a State sub-
ject.
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I am not dealing with individual
cases. The law will take its own
course.

SHRI K. MAYATHEVAR: What

happeneq to my demand? There is
no water in Delhi particularly in
MPs' flatg in North and South Ave-
nues. ... (Interruptions)
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PAPERg LAID ON THE TABLE

ANNUAL REPORT OF INDIAN COUNCIL OF
AGRICULTURAL RESEARCH, NEw DELHI;
1980-81 AND STATEMENT FOR DELAY

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOPMENT
(SHRI R. V. SWAMINATHAN): On

*Not recorded.
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behalf of Rao Birendra Singh, I beg
to lay on the Table—

(1) A copy of the Annual Report
(Hindi and English versions) of the
Indian Council of Agricultural Re-
search, New  Delhi, for the year
1980-81—Part II  (Administration
and Finance).

(2) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the above Report.

[Placed in Library. See No. LT-
4162/82].

INDIAN TELEGRAPy (SECOND AMEND-
MENT) RULEs, 1982

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI YOGENDRA MAK-
WANA). I beg to lay on the Table a
copy of the Indian Telegraph (Se-
cond Amendment) Rules, 1982 (Hindi
and English versions) published in
Notification No. G.SR. 352(E) in
Gazette of India dated the 24th April,
1982, under sub-section (5) of section
7 ot the Indian Telegraph Act, 1885.

[Placed in Library. See No. LT-4163/
82].

NOTIFICATIONS UNDER ESSENTIAL COM-

MODITIES ACT, 1955 AND REVIEW ON

AND ANNUAL REPORT OF AGRO INDUS-

TRIES CORI'ORATION LIMITED, BANGA-

LORE, FOR 1979-80 AND STATEMENT FOR
DELAY

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMINA-
THAN): 1 beg to lay on the Table

(1) A copy of Notification No.
G.SR 284(E) (Hindi and English
versions) published in Gazette of
India dated the 31st March, 1982
containing the Order regarding sup-
plies of Fertilisers to be made by
domestic manufacturers of Fertili-
zers to various States, Union Terri-
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tories and Commodity Boards dur-
ing the period 1st February, 1982
to 31st July, 1982 under sub-
section (6) of section 3 of the
Essential Commodities Act,
1955 [Placed in Library. See No.
4164/82.]

(2) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (2) of
section 63 of the Wild Life (Pro-
tection) Act, 1972:—

(1) The Nagaland Wild Life
(Transactions and Taxidermy)
Rules, 1982 published in Notifi-
cation No, G.SR. 325(E) in
Gazette of India dated the 20th
April, 1982. [Placed in Library.
See No. LT-4165/82).

(ii) The Nagaland Wild Life
(Stock Declaration) Rules, 1982,
published in Notification No.
G.S.R 326(E) in Gazette of India
dated the 20th April, 1982. [Plac-
ed in Library. See No. LT-
4165/82.]

(3) A copy each of the following
papers (Hindi and English yersions)
under section 619A of the Compa-
nies Act, 1956: —

(i) Review by the Government
on the working of the Karnataka
Agro Industries Corporation Li-
mited, Bangalore, for the year
1979-80.

(ii) Annual FReport of the Kar-
nataka Agro Industries Corpora-
tion Limited, Bangalore, for the
year 1979-80 along with the Au-

dited Accounts and the comments
of the Comptroller and Auditor
General thereon.

(4) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers men-
tioned at (3) above.

[Placed in Library. See No. LT-
4166/82.]



